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Applications are inyited flom eligible candidates having requisite
qualifications lbr Contractual engagement as l-egal Researcher lbr deputing

uith Rajasthan Statc l.cgal Ser-vices Arnhority tbr a term upto 2 years under

thc Scheme for engaging Legal Rcsearchcr. The Scheme tbr engaging

I-cgal Rcscarchcr in Rajasthan State Legal Services Authority and

Application Form may be dorvnloaded fiom the official website of Rajasthan

Sute l.egal Senices Authority (RSl-SA) (httptlrlra.ga!-ln).

1. 'fotal Numbcr olPosts: 04 (Four)

l. Anv Clandidate appealing lor llnal senester may also apply but before

final plocess of selection he or she have to submit final pass oLrt result.

3. N4aximum age olthe candidate as on IstJanuary ofyear 2021 must not

be more tJran 33 years.

.1. [.ast date lbr subr.nitting appiication: Application lbrm duly lilled up and

complcle in eveD/ manner must reach to the otlice ol the Member

Secrelary, Raiasthan State l.egal Services Authority, Rajasthan High

Coun Campus, Jaipur-302005 (Raiasthan) on or belore 31.08.2020

during ollicc hours.
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ecretaryc l'
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l)ate: 20.07.2020 \1 r ecl clar)

l. Candidates should affix a latcst takcn (Not later thdr Six Months) colorcd
photograph in passpon size w ith his ou'n signaturc thereon.

2. l'he cnvclope containing application should be markcd

"APPI,ICAI'ION FOR'tII I' LI](;AI, RE,StiARCHER".

3. Every Iinvelop shall contain onlr onc apolication fbrrn. An enlclopc
containing more than one application form shall stand reiected.

4. Candidate must attach self-attestcd copies of all documents in supporl ol'
their agc and educational qualifications. extracunicular activities and

expericnce etc.

5. Applications may be scnl cither by Speed Post, Rcgistered Post, or
through Courier, or can be deposilcd bl.hand durine olfice hours.

6. Application will be rejected. ifphoto is not pasted or scll-attested copics
of material documcnts are not attached with it, or il'it is not signed by the

applicant or if it is nor received qithin stipulated tirne.

7. Applications received alter last datc shall not be entertained and RSt.SA

',rill not be responsible lbr any postal dela.v''. All dcfectir,'e and incornplete

applications will be rejected out-rightly,

8. Candidate have to submit an undcrtaking on the prescribed proforma lhat
during the engagernent as Lcgal Researcher, neither helshe shall practicc
in any court of larv nor cngage hirnsellThersell in any other prolcssional
pursuiL

9. The candidates are required to furnish a checklist along rvith application
form mentioning thelcin dctails about thc certificatcs and the testimonials
enclosed u'ith the lbrn.

10. lnformation regarding format ofapplication and othcr inlormation are

available on the website of the Ra.iasthan State l,egal Scrvices ,,\uthoritl,
at htpltb4.qey. iD which rnust be read carcfully belorc lilling up
application.
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